Annexure - 1
Name of corporate debtor: Santosh Hospitals Private Limited (Under Liquidation); Date of commencement of ligquidation: 17.12.2019; List of stakeholders as on: 22.10.2026
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Note 1: DCB Bank Limited withdrew its Claim and hence removed from the List of secured financial creditors.

Note 2: An Interlocutory Application to place on record the modified list of stakeholders after inclusion of Employee Providend Fund Organisation and withdrawal of DCB Bank limited was filed by the
Liquidator with the Hon'ble NCLT Chennai vide e-filing no. 3305118/ 03831/ 2026 on 22.10.2026.
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